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·CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) reasons for the closure of the 
Alkali and Chemical Corporation of 
India Limited. , 

(b) future of the employees and 
·workmen; and 

(c) reaction of Government? 

THE MINISTER OF PETROLWM, 
CHEMICALS AND FERTILIZERS 
-(SHRr P. C. SETHI): (a) to (c). The 
plant of Alkali and Chemical Corpora 
tion of India Ltd. (ACCI) at Rishra 
(West Bengal) waS closed from 24-1-
1981 to 1-4-1981 mainly because of 
n~ n availability of alcohol. In De-
,cember 1980, the Uttar Pradesh Gov-
-emment increased the export pass fee 
-on industrial alcohol to RS. 2/-per 
litre. The West Bengal 'oovernment 
as well as the AU India Alcohol Based 
Industries Association and the ACCI 
represented that this increase had ad-
versely alliected the economic viabili-
ty of the alcohol based units in West 
-Bengal. Hence, even though tne utTar 
Pradesh Government were willing to 
release the alcohol allocated to West 
Bengai"'by the Government of India, 
alcObol was not lifted by ACCI. The 
export paSs fee has since been revised 
with effect from 4-3-1981 by the U'ftar 
Pradesh Government. Subsequent to 
the revision of the fee, the ACCI com-
menceti lifting of alcohol and resumed 
the production operations on 1-4 1981. 
No employee/workmen was retrench-
ed. 

Plans for Greater Ceatral CODtrol 
over Power Geaera*'ott 

fW92. DR. VASANT KUMAR PAN-
DIT: 

SHRI NIREN GHOSH: 

Will the Minister of ENERfly be 
pIpased to state: 

(a) whether it is a fact that some 
of the state Governments have not 
been able to manage the production 
and distribution of power; 

(b) whether in view of the above, 
Cental Government propose to bring 

the item of power under the Central 
list . r~m the Concurrent List; 

(c) if not, what other plans have 
been drawn to have ereater Central 
Control OD _ power development and 
management throughout the country; 
and 

(d) whether Central control on the 
power section will help in establish-
ment of national grid in the interest of 
the country? 

THE MINISTER, OF STATE IN THE 
MINISTRY OF ENERGY'"{sHRl \rIK-
RAM MAHANJAN): (a). By and 
large the state Governments have been 
able to manage the production and 
distribution of power. Wherever. 
some deficiencies have been noted, 
detailed guidelines are issued by the 
c.entre to overcome the problems. 

(b) er~ is no proposal at pre-
sent to bring the item of power under 
the Central List frOm the Concurrent 
List. 

(c) Emphasis has been laid on 
more power generation in the t:!entral 
Sector than hitherto. One of the bene-
fits that will accrue as a result !')f a 
greater role fOr central generation i9 
that exploitation of hydro re our~ 

would be speeded uP. There is more 
emphasis on Central transmission lines 
also. The Rajadhyaksha Committee 
Report bas also recommended that if 
power planning is to be done in a way 
which minimises the cost of power to 
the consumer, it must be done on :t 
reg10nal rather than as, at 1h"eSenl, 
on State-wi&e basis. The Comnu-nee 
is also Of the view that 45 per cent of 
the entire generaflng capaCity by the 
year 2000 A.D. should be in the Central 
Sector. 

(d). It is felt the construction of a 
larger number of 400 KV transmission 
lines in the Central Sector, will streng-
then the development of a well integ-
l'ated national grid" 




